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TRIPURA ACT NO.7 OF 2017.

THE TRIPURA APPEOPRIATION ACT (NO.7), 2017 (TTIE TRIPURA ACT

lo provide for the withdrawal of

NO.7 QF 2017)

An
ACT

certamn sum from and out of the Consolidated

Fuiid of the State of Tripura for the Services of the financial yvear 2017-18.
It ? ]

BE it enacted by the chislat.ive Assembly of T ripura in the sixty-eight year
of the Republic of India as follows: -

Short Title

Issue of a sum  of
H5.16228,75,76,000/-

auf of the Consolidated
fund of the State of
Iripura for the Financial
Year 2017-18.

Appropriciion

L:

La)

This act may be called the T ripura

Appropriation Act, 2017,

From and out of the Consolidated Fund of the
State of Tripura, there may be paid sums. not
exceeding those specified in column-3 of the
Schedule amounting in the aggregate to the
sums of Rupees sixteen thousand two
hundred twenty-eight crore seventy-five lakh
seventy-six thousand only towards defraying
the several charges which will come in course of
payment during the financial year 2017-18
(hereinafier referred to as the said year) in
respect of the sefvices arid purposes specified in
colummn-2 of the said Schedule.

The sums authorized (o be paid and applicd
from and out of the Consolidated Fund of the
State  of  Tripwa by this Act shall be
appropriated for the services and purposcs
expressed in the Schedule in relation of the said

" year.
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THE SCHEDULE
See Section (2 & 3)

Tripura Act No.7 of 2017

{Rs. In lakhs)

i e

P "3
Budget Provision
Rervices and Grand
Charged on the
FL p Voted by A b Total
pRmpssa Cousalidated Fund chetiny Assembly
Revenue Capital Tatai Revenne Capital Total
35.60 0.00 35.60 236150 .00 2361.50 2296.50
5 Beeretanial 47655 0.00 £76.55 .00 0.00 0.00 476.35
0.co 0.00 0.00 6323.00 1.00 6324.00 6324.00
Tleeiien Diegy 0.00 0.00 .00 309300 563.00 3656.00 JE56.0C
0.00 0.00 0.00 T274.00 3080.00 10354.00 10354.00
.00 0.00 0.90 1831%.11 2278.0C 20790.11 20790.11
C.00 0.00 .00 ST 0.00 317.75 317.75
zation [P&T) 768.00 0.00 T68.00 34.00 0.00; 2£.00 792.00
e
Uratistical Department 0.00 0.00 0.00 903.50 0.00 933.50 903.50
e [Police) 5 o
i 0.00 0.c0| .60 130018.48 3292,43 1333:10.91 133310091
imend
frarapnrt Department 0.00 0.0¢ 8.00 2467.80 659.84( 3.27.64 3127.64
RS 25000 200.00 £56.00 2751.02 328.48 3079.50 3529.50
8850.00] 11961001 20811.00 423335.40 34542.00 76597.40. 97408.40
verver Doparime 5.00 0.00 0.04 9235.50 2138.70 11364.20 1:1364,20
AL EYRA M 2346 372.82 295.28 13208.53 £346.74 17435.27 T730.55
Al iy 350.00 31:.00] 661.00 2871185 2200.00 35511.85 3157285
0.0 .83 .05 33235.30 0.00 3235.50 323550
.00 0.00 5.00 P23To3) S.U0 266, 5 it
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{Rs. In laichs)

I ¥ 2 I 3
Budget Provision
No. of Services and - 4 Grand
Cherged on the :
Vat
otes purposes S Voted by Assembly Total
Hevenue i Capifal Total Revenue Capital Tatal
Tribal Welfar : ’
jg |Titbal Welfare 0.00 0.00 0.00)  1:0884.68] 13010875 22999323 9299033
Deparunent
Welare of 8C -
50 chare of 8 0.00 0.00 000" 44836.10 59040.77|  103876.87] 10387687
Depariment : .
Food & Civil Supplies )
21 |& Consumer Afaiss 0.00 2.00 0.00 13419.80 282,30 13712.10 13712.10
Departinent
Renahilitation - . =
22 hetast 0.00 0.60 0.00 3562.00 0.90 3562.00 3562.00
Department
Panchayar Rai ’
23 | Aacoayad Rej 0.0 6.00 080  29200.16 676.52 29876°68]  29876.63
Department
g% [Odstiesd 0.00 0.00 .00 4813.30 2836.70 7659.00 7650.00
Commerce Department
Incustries & ﬁ‘
25 |Commerce [H.H.& 0.00 0.00 0.00 9646.35 619.85 3266.20 3266.20
Sericulture)
26 Fisheries Department 80.00 31.43 11143 4955.13 40,00 £995.13 5106.56
gy |AEioultuse 75000 475000 95000  2492080]  9mv00]  34is7.s0 35117.80)
Department .
jg  |Herdoultuze 0.00 0.00 0.00 969508 182.73 9877.81 9877.81
Department .
" |Animal Resource
29 |Development 0.00 0.00 0.00 9293.54 $12.00 10105.5¢ 10105.54
" |Department -
30 |Forest Department 0.00 0.00 0.00 814418 187.40 833138 8331.38
11ea] bH -
3y [Ruel Development 0.00 6.00 0.00 14907.9¢ 25978.00 40205.95)  40205.9¢
Department
T.RP &PT.G. o
5 |DREGRIG 0.00 0.00 0.00 L) 0.00 1757 175667
Depariment ;
[Scierce, 7 o & .
I T 2.60 0.50 0.00 85: 65 3.0 89475 89:.73
Ve ment
ng and Co ll r f
e | 0.00 9.00 0.00 1334984 108200 14430.8¢ 1443022
ion ;)e;&rtn:cn’.: i
1

Hin




No. of
Vetes
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(Es. In lakhs]

3

Services and
purposes

Budpet Provision

Charged cu the

Consplidated Fund

Voted by Assembly

Revence

_ Revenve Capital Total Capital Total
3| Dif‘w‘"‘c”" 120060 s0.000  :7ocol  iraeas: 26804.85]  44198.35]  44366.36
ay | TERER 0.60 0.00 0.06 3:20.03 564.73 3704.78 3704.75
Department
H Labeuy Organisazion G.03 0.00 G.co 123540 .00 1255.40 i235.40
3% 0.00 0.00 0.00 1898.00 56.00 19280 1948.00

Depariment

30 0.09 seol  1es67.02 4692.98 18260.00
[
Education (Schoo! 5
an  |TGucaten (School) 0.00 0.00 cos|  pavsovy 2447.08 0521685 0521685

“dueation (Sociel

Department

0.00

ket 56087.03

364.00

i ‘on [Sports &
¥.2) Depariment

006

6694.63

820.67

3 | Finance Departmen: 95000000 60000.008] 15500 16007470 150.00 51124.70]  316124.70
0 2,00 0.00 0.00 38391 000 383.9° 383.0;
5 [Taxes aud Excise 0.80 £.20 8.08 2810.75 0.0 2BI0.75) ;0 -RRI0TS
i |Tressuries 0.00 0.00 0.00 1041.93 0.50 104193 194193
47 (.3's. Secererarias 5.00 G.00 0.00 87.50 0.00 87.30 87.59
=

48 ieh Courl 147156 0.00|  iavise 0.00 .00 9.03 L4T1.50
0.00 .00 .00 6657.00 512.00 716000 7199.05
0.006 0.00 5.05 35.50 0.00 36.00 36.00

i
= 1056328 2-52.335 D035 3200387
V ]
; o
i '
i 253:5.3.53! 399.00)  2vazzenl as3segs)
i P i 1
i ] 5 z
| ! i 1
S i N X ’- qi
; Ja«scj 200! 362,001 382001
i ; i
i i ! i
— ]

Ol



Tripura Gazette, Exti‘aordinary Issue, March 24, 2017 A. D.

{Rs. In lakhs]

[ 2 ' :
i
Budget Provision
Yo, of Services and g e fonth - CGrand
“harged oo the : .
Vot i e ; 5 t ssembl Total
ores BRpases Consalidated Fund Voted by Aeznmbly :
Revenue | Cspital | Total Revenue Capitz Totzl
Faciories & Bofler : .
5y jrociomes & Boflery 5.00 000 8.00 309.9¢0 . poo 309.94 309.94
Organisation. . ; : )
35 |Emclovment 6.0 0.0 0.00 62970 500 " 649,70 649.70
56 | hommeen 5.00 0.00 0.0 917.93 326.40 1244.38 124438
Ao ;“"‘iﬂ _':_' o . . . _
57 IO Saies 800 0.00 8.00 3:157.55 7297.05 10434 60 1045460
Jepertment
tiome (F5L,PAC, Prose-
=8 cution & Co-ondination 4.0 0.00 0.00 43700 450 441.30 441.50
Cel)
59 [Tourism 0.50 0.6¢ c.00 331.35 320.00 651.35 651.35
Koihorok & Other
6o  |Xordomoik & Othe 000 0.00 .30 75.22 5.05 75.22 75.22
Langusges
61  [OBC Weifere .00 5.0¢ 2.00 3614.00 630.6C 4264.00 4964.00
g EoESME 9.00 0.06 COB| 8866653 1228.05] 89892831 s9s9as;
{Fiementary}
GRAND TOTAL: 108299.57} 73867.73] 182167.30| 1087476.76] 353231.70, 1440708.46 1622875.76

- .D.M. Jamatia
' LR & Secretary, law
Govt. of Tripura -

Printed at the Tripura Government Press, Agérfa!a. 5]



